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PREFACE

This publication contains a brief resume of work done
by Lok Sabha during the Twelfth Session.of Fifth Lok Sabha,

1974.

NEw DELHI; S. L. SHAKDHER,
January 17, 1975. Secretary-General.
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RESUME OF WORK DONE BY LOK SABHA DURING THE TWELFTH SESSICN
, OF FIFTH LOK SABHA—NOVEMBER-DECEMBER, 1974.

1. DURATION OF SESSION

Date of commencement . 11th November, 1974.
Date of adjournment sine die . . 2oth December, 1974.
Date of Prorogation . . 24th December, 1974.
Number of days of sittings . . 27

Numbzr of hours of sittings . . 189 hours and § minutes.

2. ADJOURNMENT MOTIONS
(f) Consent withheld

Subject Name of the Member Date on Time

which bro- taken Remarks

ught before

the House -

H. M.
Order issued by the (1) Shri Madhu 18-11-74 1—57 ‘The Speeker held
President on the 16th Dandavate. that  Adjourr-
November, 1974 (2) Shri Indrajit ment Mctions cn
under article 359 Gupta the subject were
inadmissible

of the Constitution (3) Shri Ranen Sen
K. but the matter

gusp-ndmg the (4) Shri
undamental Rights). Ch.nndrsppm could be discus-
5) Shri Bhogendre sed through
ha other means.
(6)IShri H N.

Mukerie
n Shn Jharkhande

(8) Shn Madhu

Lima

(9) Shri G, Viswana-
than

(10) Shri Samar Guha

(r1) Shri 8. .

Shamim

(x2) Shri Era
Sezhiyan

(13) Shri Jyotirmoy
Bosu




2
(if) Admitted snd discussed

Sl. No. Subject Name of Date when Date when Decision ' Time
Member admitted discussed of the teken

House
H. M.

1 Failure of the Govern- Shri Shyam- 11-11-74 11-11-74 Negotived 8—16

ment to prevent e..qult  pandan

by the Central Police, the  Mishra

C.R.P.and B. S. F. on

peaceful satyagrah is in-

cluding the Sarvodaya

leader Shri Jaya Prakash

Narayan on the 4th Nov-

ember, 1974 at Patna.

/
Failure of the Govern- Shri Samar r?-l 1-74 19-11-74 Negatived 5—34

ment to effectivcly denl Guha

with the famine condi-

tions prevailing in West

Bengal, Assam, Orissa,

Bihar, Bastern U. P, and

other parts of the coun-

try and to arrange for

adequate relief measures

resulting in many thous-

and cases of starvation

deaths.
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II.
12,

13.

14.

SUMMARY
Bills psnding at the end of the last session . .
Bills Introduced . . . . . .
Bills opposed at introduction Stage
Bills passed by Rajya Sabha and laid on the Table . . .
Bills returned by Rajya Sabha with amendments and laid on the Table
Bills passed
Bills negatived .
Bills withdrawn
Part-discussed
Motions for adjournment of debate on Bills adopted
Bills referred to Select Committee

Bills referred to Joint Committee

Bills on%matmg in and referred to Joint Committee by Rajya Sabha in

respzct of which motion for corcurrence was adcpted by Lok Sabha .

Bills pandirg at the end of the session vide pa:n No. 2119 of Lok Sabhn

Bulletin-Part 11, dated the joth December, 1974.

23

1o

Nil

Nil
Nil
Nil
1*
Nil
Nil

Nil

T

*Debate on the Bill was later on resumed and the Bill was passed.

8
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13
4. CALLING ATTENTION STATEMENIS

SL Brief subject Name of the Member Name of theMinister Time
No- who called attention taken
Date of statement
H.M.
Serious power crisisin Shri S. M. Banerjee Shri K. C Pant
the country. o 56
12-11-1974

2 Eotry of U.S. Naval Shri Indrjit Gupte Shri Y.B. Chavan 0-40
Force into Indian
Ocean. 15-11-1974

3 Accumulation of heavy Shri Madhu Dandavate Shri A.C. George
electrical equipment - 0-34
worth Rs. 14 crores 18-11-1974 ,
with B. H. E. L. Bho-
pal.

4 The plan of NATO Shri Dinen Sardar Swaran_Singh ,
forces to have nsval Bhattacharya 1-10
exercises in the Nor- 20-11-1974
thern Region of the
Indian .

§ Theclash between the Shri Madhu Shri K. Brahma-
tribals and the police Dandavate nanda Reddy 0-46
in Assam resulting in
death of 8 persons. 21-11~-1974

6 The arson and setting on Shri Vayelar Ravi .  Shri K. Bahma-
fire of labourer’s jhug- nanda Reddy
gis at Jaunpur wil- 0-39
{'&nu) in ! ali 27-11-1974

resul in
the dea uﬁnu.

7 Tho collapse of  the Shri Nawal Kishore Shri Bipin Pal Das
hanging mg:hbﬂdsc Sharma 0-37
over the Ma li river 3-12-1974
on the Indo-Nepal
bordur as 8 result of
which more than 1
persons, : mostly
Indians, were killed.

decision of Shri S.M. Banerjee Shri C. Subrama-
e Government not niam
to pay instalments 0-48
of deamness allowancs 6~13-1974
to Central Government
employees.

9 The situation createdin Shri C. M. Stephen Shri Vishwanath
the cashew industry Prawp Singh
as a result of judge- 0-27
ment of Kerala High 12-12-1974
Court on 3-1:-:2?4
annulling Public No-
tice which tes
distribution im-
ported raw  cashew
nuts.

5. DIVISIONS
No. of Divisions held . . 8

3030 LS—2
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LEAVE OF ABSENCE

(f) Members granted leave of abgence

SL

Period for  Dete when
lesve

No. Name of Member which leave
granged ganted

1 Shri A. K. Gopsalan . . I1-II-74 tO

20-12-74
- 19~12-74

2 Shri Rasiklal Parikh 26-11-74 to

20-12-74
(&) Motion for adoption of Pagortof the Committee on Absance of Mombers
from the Sittings of the House.

Sabject of motion ~ Name of Mover Decision of the

House

Time = Remarks
taken

That this House do Shri Chandrika The report was

agres with the Se-
venteenth  Report
of the Committes
on Absence of
Members from the
Sittings of the
House presan-
ted on the asth
November, 1974

grounds
on whi leave
may be anted
to Membora

Prasad

H. M.

00-7
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9. OBITUARY REFERENCES

SL Name . Date of Dats on Time
No. death which taken
refarence
made
7 , H M
1. /Shri V. K. Krithna Menon, sit-  6-10-74 II-11-74
\/ ting Member of Lok Sabha
2. Shri Tajamul Hussain, Member 14-9-74  11-11-74
of the Constituent Assembly
~f" and Provisional Parliament
2 > 0-09
\)/thi Bhola Nath Master, Mem- 17-9-74 11-11-74
ber of the Fourth Lok Sabha
4. i Khub Chand Sodhia, Mem-  30-10-74 II-II-74
of First Lok Sabha o
‘/S-/ . Syed Badrudduia, Member of 18-11-74 20-11-74 0-03
Third and Fourth Lok Sabha
6. Shri Rem Sewak Yadav, Mem- 22-11-74 25-11-74 0-03
\/bcr of Second, Third and Fourth
Lok Sabha
7. /Shrimati  Sucheta  Kripalani, I-12-74 2-12-74 0-04
Member of the Constituent As-
sembly, Provisional Parliament,
First, Second and Fourth Lok
Sebha
Shri Gokulananda Mohanty, Mem- 4-12-74 12-12-74 0-01
ber of the Third Lok Sabha
10. PAPERS LAID ON THE TABLE
(#) By Government 556

(#) By Private Members
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11, PERSONAL EXPLANATIONS UNDER RULE 357

SL Brief Subject Name of Member Time
No. who made the Date taken
personal explanation
H- M.
1, Certain remarks about Shri Uma- Shri Umashankar 5-12-74 o-14
shankar Dikshit made by Shri Dikahit.

Madhu Limaye in the House on

2-12-74.
2. Certain remarks about Shri H. R. Shri H.R. Gokhale 10-12-74 0-09

Gokhale made by Shri Atal

Bihari Vajpayeo in the House on

3-12-74 discussion on

the Conservation of Foreign Bx-

change and Prevention of Smug-

gling Activities Bill, 1974.
3. Certain remarks made by Shri Vasant]

Sathe in the House on 10-12-74  Shri Vasant Ssthe’  f[11-12-74 0-03

during discusion on the Sick

12. PETITION
Presented by Member - . 1
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14 QUESTIONS

(i) STARRED]
Number of Questions put down in Question Lists for Oral Answers 578"
Number of Questions orally answered . . . . . 138

(ii) UNSTARRED' ¥ @'

Number of Questions put down in Question Lists for written answers
and written -answers furnished . . . Ce 5497%*

(iii) SHORT NOTICE
Number of Questions put down in Short Notice Question Lists F

Number of Questigns orally answered . . . . 2

* Includes 13 Starred Questions withdrawn by the Members/deleted from the Lists/
transferred from one Ministry to another.

*+ Includes 137 Unstarred Questions withdrawn by the Members/deleted from
rthe Lists/transferred from one Ministry to another.
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16. SPEAKER
Rulings/Announcements

Sl Subject Date
No. .

I Attempt by a visitor to enier the Visitors® Gallery of Lok Sabha with
a glags jar containing some explosives attached to a fuse amd
crackers and a degger hidden on his person and nttemgt by him
to agsault a Watch and Ward Assistant of the Lok Sabha Secretariat

who was 0n duty near the Visitors’ Gallery gate** . 26-11-74
2 Question of privilege regarding import licence case . . . 2-12-74
3 Question of privilege against Shri Lalit Narayan Mishra regarding
import licence case . . . . . . . 16-12-74
4 Question of privilege against Shri R. N. Goenka, M.P. . . 20-12-74
§ Question of privilege against All India Radio about All India Radio
having broadcast cer tain matters as proceedings of the House altl.ough
they were not in the official record of proceedings of the House
dated the 4th December,1974 . . . . . . 20-12-74
17. STATEMENTS BY MINISTERS
(i) Suo-moto statements made/laid under Rule 372
SL Subject Name of Date Time
No. Minister taken
1 2 3 4 5
H.M.
e § Filic dip a gmnd class coach othppcr Shrsi Lalit e
ndia press near. Manoharganj ara Mishra 11-11-74
station on the Northers Railway oti ya
31-10-74.
2 Cancellation of sitting of Lok Sabha on Shri K. Raghu 11-11-74 0-02
14-11-74. Ramaiah
4 .
4 Government business for the week com- Shri K. hu 15-11-74 0-23
V) mencing the 18th November, 1974. l!.mmia.hRns 5
4 Reported decline in  prices of cotton in Prof. D. P, | 21-11-74 0-13
certain States. . Chattopadhyaya
§ Compsnsation for lay offs due to power Shri K. V.
shortage in Uttar Pradesh. Raghunath Reddy 2s-11-74 0-08
6 vernment bmfncss for the remeining Shri K. Raghu
days of the current week, Ramaigh 26-11-74 0-48
0-34

Vi
7 ‘Government business for the week com- Shri K. hu 28-11-
iy mencing the and December, 1974, Ramaigh R ™

8 ONGC's Oftshore Drilling Platform, Shri Keshav Deo  3-12-74
Ssgar Samarat. Malaviya

0-08

**For motion adupicd by the House sentencing the visitor to imprisonment, see

statement I3.
®Statements were laid on the Teble.



I a 3 4 5

H. M.

9 Jute Prices . . . . . Prof. D.P. 4-13-74 0-41
Chattopadhyaya

10 Correcting certain information given by Shri B. Shank- 4-12-74 0-02

Shri B. Shmlmnmc}- uI: the House aranand.
on 20-11-74 reg mplementation
of assurances ‘:g:tm;lmd Limited .

11, Gavernment blsiness for the week com= Shri K. Raghu 6-12-74§ 0-37
v mencing the 9th December, 1974. Ramaiah

12 Import licence case . . Shrimati Indira 9-12-74 o=10
Gandhi
*13 Levy price of sugsr . . . . Shri Jagjivan 9-13-74 .-
Ram
14 Implementation of the award given by the Shri K. R. 11-12-74 0-0%
Unjon Labour Minister about the Ganesh *20-12-74 oo

reinstatement of some former employees
of the Antibiotics Plant of Indian Drugs
and Pharmeceuticals Ltd. Rishikesh.

\{ 15 Revision of wages in coal industry . Shlr,i K.C. 11-12-74 0-02
ant

16 Arrest of Survashri Digvijays Narsin Shri K. Brah- 12-12-74 0-02
Singh and Satyendra Nesrayan Sinha, mananda Reddy
M. Ps.on 4-11-74.

17 Government busi{ms for the week Shri K. Reghu  13-12-74 0=04
. commencing the 16th December, 1974 Ramaish
18 Mics and Shellac. Prof. D. P. Chatto- 19-12-74 o-15
Padhyays
%19 An alleged bomb incidert st the resi- Shri Om 20-12-74
dence of Shri Bhogendra Jha, M.P.  Mchta
on 17-12-74.
2> G:nt of additional dearness allowance Shri C. . 20-12-74 0-07
dus to the Csntral Government em- Subramaniam

ployees ir terms of the recommen-
dations of the Third Pay Commission
as accepted by Government.

*21 Pro posed amendment of the Delhi Univer- Prof. S. Nurul  20-13-74 .
_sity Act. Hasan.

ecommendgﬁon of the President for Prof. 8. Nurul  20-12-74 0-01
Introductidn of the Delti Dramatle Husan,

Performances  Bill ~ given notice
of by Shri Madhu Limaye on 13-11-74.

&

sStatements were laid on the Table.
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#2323 N.D.M.C. duesto the Delhi Municipal Shri Om 20-12+4
Corporation Mehta

*24 D:mand of the Bodos for Roman  @Shri K. 20-12-74 0-03
scri Raghu
w l‘Rmmliah

to and immobilisation of two

“25 Rrﬁﬂtd sabotage resulting in  Shri Pranab 20-12-74 | 0-01
mage H Kumaer Muk-
speed bosts. herjee

*Statements were lsid un the Table.
@ Statement laid by the Minister of Parliamentary’Affairs on behalf of the Minister
of Home Aﬁllﬂ.

(ii) Statement under Direction 115

Brief Subject Name of Minister Time
Member  who Date taken
who raised replied
the matter
H.M.
Certain information given by the
Minister of Rallways in the Shri Shri  18-11-74 o-11
Howse on g-9-74 [Madhu Lalit
Limaye Narayan
(il) Matters under Rule 377
SL Subject Name of Minister Time
No. Member who made Dute taken
who raised the state-
the matter ment
1 2 3 4 b 6
H.M.
1 Steep decline in the price Shri Atal Prof D. P.  11-11-74 0-03
of cotton in Punjab, Bihari Vajpayee Chattopa- ———— ¥0-13
Haryana and  Raj- dhyaya  21-11-74

asthan compelling far-
mers for distress sale
of their and
failure of Cotton Cor-
poration of India to
purchaese their cotton
at reasonable price.

*Statementy made by the Ministers.



1 2 3 4 5 6
2 Abnormal delay in im- Shrimati Shri K.R. 19-11-74 0-01
plementation ~ of the  Parvathi Ganesh —m78—
award given by the Krishnan *11-12-74 0-06
Union Labour Mini- —_— ..
ster regardin rein- #20-12-74
st ntementlof ofﬂ:e
mised emp! s
Hmdmm: (ze:xbiouu
Ltd. Ri
3 Fall in jute prices and Shri Prof. D.P. 25-11-74 0-06
failure of the Jute Cor- ,m-may Chattopa- —_— 0-42
poration to come to dhyaya $4-12-74
the rescue of cultiva-
tors
4 Announcement by the Shri Bhog- Shri Jip- 2-12-74 0-05
SPtesident n‘gum'o?nm endrs J'fn jivan Ram @-—- .
ugar ers’ 9-12-74
Association about
Government’s decision
to raise levy price of
aum leading to spurt
the prices of suger
sold in  the open
market
S Mica and Shellac Shri Chapa- Prof. D.P. 4-12-74 0-0§
lendu Bhatta- Chstto- ——— o-15§
charyyia padhyaya 19-12-74
6 Reported agitation Shri Noorul @@Shri K. 19-12-74 o-10
Bodo Tribe people Huds Raghu — .
Goslpara district Ramaigh @20-12-74
(Assam) for reglisation

of the demand for
Roman script

*Statements made by the Ministers.
@Statements laid by the Ministers.

@@ Statement laid by the Minister of Parliamentary Affairs on behalf of the Minister
of Home Affairs.

18. STATEMENTS BY MEMBER

Name of Date Time

]9.‘;'6_ Subject Meamber taken
H. M.

i Shri 9-12-74 o-15

Import Licence case N 'Morarii o

R. Desai 10-12-74
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19. STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS

OF BUSINESS
Business Time Pe
taken to the
total time
taken
1 2 3
H M
ADJOUPNMENT MOTIONS . 15 47 83
BILLS—

(a) Government Biils . . . . . . Y49 45 263

(b) Private Members® Bills . . . . 6 12 3'3
BUDGETS—

(a) General Budget . . . . . . . 3 34 2'0

(b) Budgets in respect of State/Union territery under Presi-

dent’s rule . . . . . . . . 4 42 a5
CALLING ATTENTION NOTICES (Rule 197) 6 37 3's
DISCUSSIONS—

Half-an-hour Discussions (Rule s5) . . . 4 24 23
MOTIONS (Rule 191 and 342) . . . . . . %12 a1 65
QUESTIONS . . . . . . . . 26 a6 140
RESOLUTIONS— .

(s) Government Resolution . . . . . . 0 o1

(b) Statutory Resolutions . . . . . . . .

(c) Private Members® Resolution . . . . . o oI .
STATEMENTS (Rules 357, 373 and 377 and Direction 115) 6 46 3°s
OTHER MATTERS such as Papers laid on the Table Obituary Ref-

erences, Questions of Privilege, Points of Ordcr,'etc. 52 29 278

ToTtAL . 189 o5 100°0

*Joint discussion took place on Statutory Resolutions [vide Statement No. 15 (i), S. Nog.
I to ?J, Motion under rule ?I vide Statement NE:. 8, S. No. 1) snd ilodtm t(':;
consideration of connecte vernment Bills [vide Statement No. 1), S.
ﬁ:{ bgl'si!lfs an 1 13]. Fime taken on joint discussion has been shown under emn-

MGIPND—LS I—3030 LS—11-2-78— 700.





